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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
EASTISRN ZONE BENCH, KOLKATA
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In The Matter of:
Budhann Majhi
... Applicant

Versus
The State of West Bengal & Ors,

... Renpondent(s)

COUNTER AFFIDAVIT ON BEHALE OF THIC RESPONDENT NUMBER 11,
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1. Counter Allidavit of Respondent /-G ;
number 11 )

2. Photocopies o the F.LRs" and R-1" X
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BEFORE THE HON’'BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
ORIGINAL APPLICATION NO. 04/2025/EZ

In The Matter of:
Budhan Majhi
[/ oxt \ ... Applicant

Versus

The State of West Bengal & Ors.

. Respondent(s)

COUNTER AFFIDAVIT ON BEHALF OF THE RESPONDENT NUMBER 11,
THE INSPECTOR-IN-CHARGE, BARJORA POLICE STATION, DISTRICT

BANKURA

I, Sri Arnab Guha, Son of Sri Ratan Chandra Guha, aged about 55 years, by
faith — Hindu, by occupation — Government Service, presently posted as the
Inspector-in-Charge, Barjora Police Station having office at Village & post &
P.S- Barjora, District: Bankura, Pin: 722202, do hereby solemnly declare

and say as follows:-

1. That I am presently posted as the Inspector-in-Charge, Barjora Police
Station having office at Village & post & P.S- Barjora, District:
Bankura, Pin: 722202 and I have made myself well acquainted with
the facts and circumstances of the instant case and have gone

through the documents and reports pertaining to the subject matter of
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the instant Original Application and I am authorized to affirm and

swear this affidavit before the Hon’ble Tribunal.

- That this Affidavit —in-Opposition is being filed in compliance to the

Solemn Order dated 10.01.2025 passed by the Hon’ble National Green

Tribunal, Eastern Zone Bench.

- That in the said Solemn Order the Hon’ble Tribunal has been pleased

to direct the respondents to file their respective counter affidavits.

. That the main allegation in the instant original application is illegal,

unauthorized mining carried on by respondent number 07 in the

original application in connivance with the other respondents in the

village of Chunapara.

- The other allegation as alleged is that there has not been proper

rehabilitation and resettlement of the affected people of the village of

chunapara.

. That apart from the allegation of illegal mining other allegations as

leveled against basically relate to the matters not related or connected

with the environmental issues.

. That mostly the allegations have been made against respondent

number 07 and other respondents including the District

Administration in which this respondent does not comment on the

same.
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8. That it is stated and submitted that till date no specific complaint or

FIR (First Information Report) has been lodged at Barjora Police
Station by the villagers of Chunpora against Durgapur Projects
Limited (DPL) and WBMDTCL regarding illegal coal mining. However,
the following cases have been registered at Barjora Police Station in

connection with incidents at the alleged coal mine:

. Barjora PS Case No. 57/22, dated 01.04.2022 Sections:

143/447/341/323/427/506 IPC

Complainant: Sanjib Roy Chowdhury, Project In Charge of Trans
Damodar Mining Pvt Limited.

Allegations: Complaint against certain villagers of Chunpora for
allegedly disrupting ongoing mining operations and assaulting
workers.

. Barjora PS Case No. 44/22, dated 11.03.2022 Sections:

143/447/341/186/506 IPC.
Complainant: Animesh Bhattacharya, Senior Security Officer, DPL.

Allegations: Complaint against some villagers of Jamadargram for
illegal trespass, obstruction of work, and threats to workers.

. Barjora PS Case No. 45/22, dated 11.03.2022

Sections: 147/148/149/447/188/353/332/337/308 IPC, Section
9(b) of MPO Act, and Section 3 of PDPP Act.

Nature: Suo-motu police complaint.

Allegations: Agitation by local villagers, assault on police personnel,
obstruction in the discharge of official duties, and damage to police
vehicles.
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The above referred F.I.Rs’ have ended in Police Report/Charge Sheet
and the same havbe been submitted before the Learned Court.

Photocopies of the F.LLRs’ and Police Report/Charge Sheet are
collectively annexed herewith and marked with the letter ‘R-1".

9. That it is also stated and submitted that since no specific allegations
of illegal mining have been received at Barjora Police Station, hence no
police raids have been conducted in this regard.

G 7{1151 Y oS 10. That moreover no official information or complaint has been
_ received at Barjora Police Station indicating that the mining activities
in question are illegal.

That it is most respectfully prayed that this Hon’ble Tribunal

may kindly be pleased to pass necessary Order/Orders as is deemed

fit for the ends of justice.

Identified by me

rjf /“z’/ %/ff pboit /_) Deponent

Advocate %
0303 9025 =
State of West Bengal e 0% ‘0'2 2025
[nspector-in-charge
Barjora P.S

Dist.- Bankura

Y. CHAUDMUK
* NOTARY +#
GOVT OF INDIA
Regd. No.-6584/0#
Bidhannagar Court
Dist -North 24 Pgs
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VERIFICATION:

I, the deponent herein do hereby verify and declare that the statements
made in the aforesaid paragraphs are true and correct to the best of my
knowledge and information as per records available in the office and I

believe that nothing material has been concealed there from.

d
Verified at Kolkata on the ?’ Day of March, 2025. J%

Identified by me

/ﬂéf / Deponent
Advocate

State of West Bengal AEEEE ST 02-0%:2025
[nspector-in-charge
Barjora P.S
Dist.- Bankura

S. CHAUDHURI
w NOTARY %
GOVT. OF INDIA
Regd. No.-6584/08
Bidhannagar Court
7ist.-North 24 Pas.
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LY
S
unfonnauonofaoogm erifhe reported undersection1540r PC ,atP.s. -
Dist.. M\v&v ........ Sub-Divn. . MAQLM ATYST R Year.20.22. ... FIRNo.ﬂ/.??.—. Date...'.‘!./f.ﬂ/.‘lz-
3 (:\Acl ...Sections .14 '5/44 5}/34/ 2%, (i)Act.......... TPl Sections“..‘l?..?/ﬁ.@.ﬂ..
\m\AC\ ........................................ SOCHONS .oocvveiivieerie B i OtherActs & Sections...... < ...coccomvmieennnvninnnn
3 \a\generalolaryReference EntryNo. ..o 6" ................................. Tme F} ABLOE B
m)chrrenceofOﬂ‘ence.Day............A..f'.f.f\t.s‘..es ............................. Date (.20 /od/22. T'me...sﬂ.t,..fafrﬁmé...lf!...fb)m
{¢) Information ReceivedDate...................... Ow....el/. O AL B oireininissasasssasasnssmasasassnass Time ..o 2.9.3.9. T,Pm
D NG oo esss s Bih e somemssesstesessemsesesbisesssamssessesasessarieiceesd Atthe Police Station: 15 antswaJ
4. Type of information : Written/ Oral RNvA X J
5. Place of Occurrence : (a) Direction and Distances fromP.S. .............. R\””\T ..... o Koiwm. . M‘rf?’m/ ..............
(@)AJArESS ... B A0 br2mi oA o TRamt S A0ma derr Coal. WANEA e
R~ R Y SR Ve N 55 Sy ey va
(b) Incase OUtSId.e smitof this Police Station, thenthe name of P.S. .
(9 TE 2T~ DETERU TR OO OO PSPPI PP PSPPI RPN
6. Complaint/informant :

(@)Name.... ﬁg""‘d“‘k&\ ....... C 2o D hapr

(b) Father o /HusbardsName .......... .. o N h oY &
(c)Date/Yearof Bifth ..........cocovvnrsrmcnendSh s weled ‘
(d) Nationality .............ccocooeeeeee BRI PN N R TRUSOUTO OIS svasnonnmenepsregsiEiEiTivans smasnre et el
(e)Address .. Miredaba. [ k&wﬁw Ned J?aﬂ-u 2= bﬁfrdkxwam &a fwlm Larliaman
7. Details of Know / Suspected / Unl nown/AccusedwnhfullpamculaBS S n’“&’b POy NL_; f\f‘;“g\f wera
(Attach separate sheet, If necessary) )‘iw iem/ ol &,/h et weted
8. Reasons for delay in reporting by complaint/informant ......... ... g \Jl m YRR s RV 00 SO CRR
N‘aj' doakedc
c.‘a’fn ook pmated ..
9. Particulars of properties stolen /Involved : (attach separate sheet, ifrequired) .3 nsan B,
10. Totalvalue of Properties stolen/ IVOIVEA  ovreeierieermimvanr e s
11. Inquestreport/U.D.: CaseNo., Y SRS SR R ot G A
12. FIR Contents : (Attach separate sheet, if required) ﬁml/(} s em, Cown E’h’”’-& ‘,\R,.Q_‘D‘ i
Frwhd wm Fo3 el Downdh__
13. Action taken : Since the above report reveals commission of offence(s) ws......... 2 "/4‘1?“/ 24 ‘/:573'/ A22/ 504 fﬂ{
registered the case and took up-the-ipvestigatien / directed .. R 42 16 S ’\/Q&ﬁfw\ agmmé( Mwra....
................. Yo WAB to take up the mvesuganon
_Dn-pointefjursdiction. FIR read over to the complalml informant
admitted to be correctly recorded and a copy given to the complaint / Informant free of cost.
o / &4 / 29, |
Q Q)V\VM/ S|gnatumhe o r- ncharge. Police St Itton with
Q o™ : ¢ Name V"A““ ................. 1 .............
/MThumb—preemﬂ Rank : ' !
Signature/ jon-of ank © ... CvurerevenstasatsessaseBesnsarstessesasansasnsassastieressasssrn )
the Complainant/ lafarmant Number if any : ﬁ)spector -in- charge .
Rgrlhrﬂ
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CHARGE SHEET/FINAL REPORT
(Under Section 173 Cr. P.C)

IN THE COURT oF
*LD. CHIGF
D. CHIEF JUDICIAL MAGISTRATE, SADAR COURT BANKURA

st: - Bankura PS: - Barj
arjora Year:- 2022...... FIR No.57 Dated: 01.04.2022

i‘ :-‘n)n:l Rel:(;:!c/(:harge Sheet No....... 50/2022 3.D
¥ Lo 5 e w3, Date: -.......30.04.2
L S WA
) A e RO e et e

(iv) Other Acts & Section: - X

4 Trpslf : i L o
FR‘f—offcnmEd’ﬁR'ﬁm:f: Sheﬂm“a'ﬁ%‘mdmmm%mwwmmd /

d: Charge Sheet

5. 1 :
6. If Charge SheetOriginal / Su ) Atre
7. Name of the [.O. Kalyan/l’rapsg{dellcl?:::rl{;r;ﬂ4-.“;\osrigi“al'". """"
8. (a) Name ?fComplainant / Informant:- Sanj.ib l'l(;;(::';ll:)(::rﬁlel‘ e
9 l()b)ﬁl“hefrps / Husband’s Name: -Nitish Roy Chowdhury o
. Details of Properties / Articles / D .
Attached, if necessary) / Documents recovered / seized during investigation and relied upon (separate list can’ b
-
S Estimated i
No. Property Description Value (In Property From who / where ’ Disposal
Rs) Register Recovered or seized
1 2 No. I
1 | 1) One white colour Mahi 3 4 5 Jj S—_—
heel hi ek indra Bolero four - 96/22 | On 01.04.22 the side noted | Disposal arc ¢
wheeler vehicle bearing registration no. articles seized from the P.O = may kindly 5
WB40AM-3515, as the bonnet of the vehicle as as shown and identificd by | passed after tr
damaged condition, the complainant Sanjib Roy | at the Case
2) One R.C book in r/o vehicle no. WB40AM-3515 Chowdhury ~and all the |
in the name of Sanjay Maji S/o Dhiren Maji of :;:‘c;:""zf;:" Zmarotle

Thana Road, Andal, Andal, Paschim Bardhaman,
having Chassis no. MA1XM2W|XKSC33132 and
Engine no. W]K61324323, validity 02-APR-2034.

3) One work order vide no. TDMPL/DGP/WO0/21-
22/007 Dtd 04.08.2021 in respect of vehicle no.
WB40AM-3515 in the name of Sanjay Maji, owner
of the vehicle bearing regd. No. WB40AM-3515
which is hired by Trans Damodar Mining Pvt. Ltd.

Driving License vide DL no. WB
me of Prasanta Bauri
ga. DGP,

4) One
3920110085906 in the na
S/o Lakshman Bauri of Amrai Nildan

BWN valid till 9NT) 28-11-2031.

10. A. Number of accused persons charge - sheeted: - 07 (Seven)
11. B. Number of accused persons not charge - sheeted: -Nil
12. Particulars of accused persons charge = sheeted: -

(Use separate sheet for each accused) ,
SL No. 1 (i) Name: ............Bapi Karar........ Whether verified: - ......Yes.......
(ii) Father's / Husband's Name: - _.....Sunil Karar.......(iii) Date / Year of Birth: - 20.11.1979

(iv) SeX: - coovvvrcc M@l e
(v) Nationality e dndian.. remneens (vi) Passport NO. woovrereeXereseerareneenennene DAtE OF ISSUE
(vii) Religion Hinduism......ooswsXeusswsnnwr (viii) Whether SC /ST......X....
ora, PS Barjora, District - Bankura

(XD Provisional Criminal No. ... X......
(x1i) Regular Criminal No. (r Known) ....Xeeee (xiii) Date of Arrest: - Issued notice U/S 41(A) Cr..Con 13.01.22.
(xv) Date of release on bail: -. 29.04.2022..(xvi] Date on which forwarded to court: - B
(xvii) Under Acts & Sections ... 143/447/341/323/427/506 I.P.C

(xviii) Name(s) of bailers / Sureties and Address (S)X

(xix) Previous convictions with case reference: Not found at Barjora P.S record file.

(xx) Status of the accused: -Forwarded / Bailed by Police / Bailed by Court / In Judicial Custocy / Absconding # Py Lino

Place Of ISSUE .......covc-Xoriereareeniee 1
rker......(x) Address: -village Chunp

(ix) Occupation: - ........WO
Whether verified no. ........--X-

Offender:
' E b |
€ e true
Insped ] OH"Q
i tal 5‘).-\:’, s

Cisi.- Bankura
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Particulars otacewsed pevsony yoy ¢ harpe §

(Separate sheet [or each suspect) WTRC Sheeieq (suspey)
St No (IName . .

(n) Fathec's / Husband's Name %"

() Date / Year of Barth . ththcr verified . . 4 —
(w) Passport No . x

(v»1) Religion \ D ate 0[ |Ssu° (lV) SEX X..

(\) Address \ (‘"'] Whl‘lhm SC/ST . ¢ e

Whether ven(ied x
(L:'.?)Ss‘":?‘c;f,? &vvf“”" des 1 0 Provisional Crminal No.
u e accused (suspec )
Pecl) , Rarfed by Police / Bailed by Court / in Judicial ¢
udicial Custocly / Not

x

arrested .
aal rcmarks Including reqcan . et o
g reasons for a
b I not Cl"lrge she
eling

14. Particulars of witnesses to

1 be examineg
No. "l.lsbi\nd's Yearof | @ | Type o
— i Name Birth CEURREON Address [ cvidence to
| I 2 T ——{Birth | | betendercd
1 —_ 3 4 _LUCCNOeTER
‘ : —t— | S 6 ] 7
| . of Mirchaba (Surya Nagar) P.O- Sripalli. |
1 1. Samjib Roy Chowdhury léhNih;ll! Roy ) S Dist- Purba Bardhaman A/P Project in-
: | owdhury TVIEG charge of Trans Damadar Coal Mine ARG
- — (under DPL), P.S Barjora, Dist Bankura
i . of Block No. 58, 8/8 Tapoban City, PS5 |
| ‘! Sandip Sahoo Shyam Sundar ) Servi Kanlsa, Dist Paschim Bardhaman A/P W
E ‘ Sehas < Trans Damodar Coal Mincs. P S Lye titnoss
r ! e — Barjora, Dist Bankura | )
i ‘ of Plot No. 63, Kalyanpur Housing, |
s | i Lt. Sahadeb Asansole-S, P.S Asansole North, Dist
l.‘ > Ashis Roy Roy 68 Yrs Service Paschim Bardhaman A/P Trans Fye Witn ©
i Damodar Coal Mines, P.S Barjora. Dist |
i |
— Bankura .
"57 ! of village Digha, P.O Dwarbasini P S
Ashok Kr. Pandua, Dist Hooghly A/P Trans
4 Koushik Kr. Ghosl R , gnly i BT
. ‘ ' osh Ghosh 35¥ears Damodar Coal Mines, P.S Barjora, Dist | ¢ "¥"
‘ | Bankura |
| ‘ of village Nero, P.0 Bagsuma, P §
< | . Pravash Ch. Govindpur, Dist Mondal Dhanbad A/P
l; > Silfilf Mondal Mondal 434 ’ Trans Damodar Coal Mines, P S Eye Witness
| Barjora, Bankura L
| [ of Amrai Nildanga, P.S Durgapur, Dist |
| ) Paschim Bardhaman A/P Trans i
Prasanta Bauri Lakshman a e
L6 | Bauri 32¥rs : Damodar Coal Mines PS Barjora, ist | Vo™Vt
!L ’ Bankura
I i Emergency Medical Officer, Barjora | .
. . _ tedien
L7 | Dr. Rupam Sinha . E Doctor Super Specm}lgnlilczzgnml Barjora L‘:y !
1 West Bengal Barjora P.S, Dist- Bankura
8 | SI Prasenjit Biswas Police
| - -
.; — 1 West Bengal Barjora P.S, Dist- Bankura ‘
9 | AS| Kalyan Prasad Misra . ° Police

1S. IfFRis false, indicate action taken or proposed to be taken U/§182/211 1PC
ig B’:l:sfull’la:: lc;aft:.lolrcuczr:e/(:rc;zlzzl[)arate sheet 1( necess1ry) The brief fact of the Case is nirendy norul mkl l\ Unihe boasis
the Court complaint of complainant started Barjora P.S case No.57/22 dated 01.04.2022 U/S 1437447 /341 /3237
and endorsed to me [or its invesugation

UG
.am./p.m.
Despatched au ... ... .. oo /e

. b|gmltu| col the Investigation tin
Forwarded by Inspector-in-Charge

R[N VNS D ARRS I
\Kmlhlulnnllhpml ' {

Chabgl Shao
02/0¢] 11—~ Name: Kalyan Prasad Mo

Name:- ARNAB (. HA Rank:  ASTal polu

Rank -INSPECTOR OF POLICE, Banora 'S, Banka
1/CBARJORA S

Inspector-in-charge Certis 2! 4o be true
Barjora P.S. ) _—%
Dist.- Bankura : ﬂ/;m;h:g

ia
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During investigation ol the case, visited i
examino@® the available win - e P.O. and prepared
golcro faur wheeler vehicle l‘)ceisrcl:ga::g:::corlded their statepment S;l;g'l‘sslk;t:::?l‘ie(:\r s‘:‘-‘ ';'0. with explanatory mdox o
vehicle no. WB40AM-3515 in the name of;all.on no. WB40AM-3515, as the bonnet as d ized 1) One white colour Mahmd

work order between the Trans Damodar Ménl'
3920110085906 in the name of Reiiahta l;I

witnesses respectively. Collected

ay Maiji i N amaged condition u) One R.C hooln o/
n)é Pv:. i(: a[)r:;r:hneh:?:. of Thana Roa.d. Andal, Andal, Paschim Bardhaman m) One
auri from the P.0 und pelaithe ve‘h'cl"' iv) One Driving License vide D.L no. VI
) » injury report from Bari S MOGer pli'ol.)cr seizure list duly signs by the complainant and!
Chowdhury S/o Lt Nitish Roy Chowdhury and f arjora Super Speciality Hospital in respect of injured person Sanpb Ro:
Speciality Hospital has been conducted his d_OUHd th?t Dr. Rupam Sinha of Emergency Medical Officer. Barjora Supcr
named accused persons i) Bapi Karar S/o Sy mle ical ?xam'nation. On 13.04.2022 issued notice U/S 41(A) Cr ' C to the LR
Ujjwal Bhui S/o Santosh Bhui v) Bappa Bhui r;n Karar ii) Kartik Bhui S/0 Shib Shankar Bhui iii) Sailen Bhui S/0 Kinkar Bhutv)
Karar S/o Lt. Anupam Karar all of village C} /o Shankar Bhui vi) Prasanta Bhui S/o Kinkar Bhui and vii) Madhusudan Bhu @
Court through G-mail that all the abive I’:np(.)ra, P.S Barjora, Dist Bankura. Then on 30.04.2022 received Order sheet of Fd
29.04.2022 and released on bail on the same g“tloned F'I'R_named accused persons have surrendered before Ld. Court onr
Trans Damodar Coal mines and \’\'l'ongfu(n re el !n course investigation it revealed that the accused persons ar¢ assembled
accused persons and other wrongfull Y _ strains thg Trans Damodar official staff due to their various demands While the
gfully restrains the official staff of Trans Damodar then the altercation was ook placed

During investigation of th :

Bapi I%arar S/g Sunil Karaerci?)s*:(aarl:r;n;?‘facw Chal.'ge U/S.143/447/341/323/427/506 1.P.C against F.LR named accd person ')

Bhui v) Bappa Bhui S/o Shank B; i S/o Shib Shankar Bhui iii) Sailen Bhui S/o Kinkar Bhui iv) Ujjwal Bhun $/0 Santosh

Karar all of village Ch ar Bhui vi) Prasanta Bhui S/o Kinkar Bhui and vit) Madhusudan Bhui @ Karar $/0 It Anupanm
rar ge Chunpora, P.S Barjora, Dist Bankura have well been established in this case.

As such after consulting my superiors, | do hereby submit Char . . . )

. ge sheet vide Barjora P.S Charge Sheet No. 50/22 datc

g?los':{zoszhz Uk/S 1;3/_4.‘_‘_7/3‘f1/323/“’:27/506 I.P.C against the FIR named person i) Bapi Karar $/o Sunil Karar i) Kartik Bhu

o Shib Shankar Bhui iii) Sailen Bhui S/o Kinkar Bhui iv) Ujiwal Bhui S/o Santosh Bhui v) Bappa Bhui S/0 Shankar Bhui +)

Prasanta Bhui S/o0 Kinkar Bhui and vii) Madhusudan Bhui @ Karar S/o Lt. Anupam Karar all of village Chunpora, P.S Barjor.
Dist Bankura in this case. They will face trial of the case in an open court of law.

All the witness as noted in column no. 14 may kindly be summoned through their proper channel to prove the case at the ume

of trial.

The result of the investigation is being informed to the Complainant.

Contd. Col. No. 12
SL No. 2 (i) Name: ............e. Kartik Bhui ..o Whether verified: - ...... Yes.......
(ii) Father’s / Husband’s Name: - ......Shib Shankar Bhui....... (iii) Date / Year of Birth: - 10.09.1993
(iv) Sex: - oo MAl@ e
(v) Nationality ddndiana (vi) Passport No.......... X, asnearacumifesens ... Date of Issue
Place of ISSUEC .cc..oovveaXoruinniencnenns (vii) Religion Hinduism............ ) U (viii) Whether SC /ST... ..X.
(ix) Occupation: - ......... worker......(x) Address: -village Chunpora, PS Barjora, District - Bankura
Whether verified no. ............ X esiiadisnnas (xi) Provisional Criminal No. .....x.

(xii) Regular Criminal No. (1f Known) .....Xeeeees (xiii) Date of Arrest: - Issued notice U/S 41(A) Cr.P.Con 13.04.22.

(xv) Date of release on bail: -.29.04.2022..(xvi) Date on which forwarded to court: = e Xowunennnnn:
(xvii) Under Acts & Sections ... 143/447/341/323/427/506 1.P.C
(xviii) Name(s) of bailers / Sureties and Address [ £ PR RN
P.S record file.

(xix) Previous convictions with case reference: Not found at Barjora
(xx) Status of the accused: -Forwarded / Bailed by Police / Bailed by Court / In Judicial Custody / Absconding / Proclanmed

Offender:.
(i) Name: ....oocoene Sailen Bhui .....ocoooveeiinnens Whether verified: - .....Yes......
(ii) Father’s / Husband's Name: - .......Kinkar Bhui........ (iii) Date / Year of Birth: - 02.01.1977
(iv) Sex: - vewenseee Male....ooovninnne .
v) Nationality ..........e Indian.......ccoooverenen (vi) Pa§sport NO. couvens Kuwvinmesrisssssossoss Date of Issue
Place of Issue ...........: Xeovrrennenrnnans (vii) Religion Hinduism.......cce. ) G, (viii) Whether SC /ST......X....
(ix) Occupation: - w.......: worker......(x) Address: -village Chynpora, PS Barjora, District - Bankura
Whether verified no. ........... Kevrareneonre (xi) Provisional Criminal No. ... Xeeo..
(xii) Regular Criminal No. (If Known) .....X..oe (xiii) Date of Arrest: - Issued notice U/S 41(A) Cr.P.Con 13.04.22.
..29.04.2022.(xvi) Date on which forwarded to court: - oo Xuniiiinn

(xv) Date of release on bail:
(xvii) Under Acts & Sections ..
(xviii) Name(s) of bailers / Sureties
(xix) Previous convictions with case re
(xx) Status of the accused: .Forwarded / Bailed by Police / Baile

Offender:

. 143/447/341/323/427/506 1.P.C

and Address (s)X
ference: Not found at Barjora P.S record file.
d by Court / In Judicial Custody 7 Absconding: “ Ty

Cert72d o be true

audifa
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- e 9 Ve
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LY @

Ne. ot (1) Name u
Jiwal hal
| (1) Fathowss / Hushan' - Whathe |
| (iv) Sex: " Name Santosh i, Rl bl
Malo W) Date
(V) Nationality tndi ate /Yoar of et - 09.01,1990
)an ilToeus X an ri l(vl) Fanaport No i Dati ol |
(ix) Occupation Vi) Religion Hinduiaim e ol e
wol TS R . ar
ker  (x) Addross: village Chunpora, 1% Ilm(lvl'l’:z v:)’::::l; 'l ”‘ii/ "k ’
! ' - Bankura

Whether vegil
‘erified no
N (xd) Provistonal Criminal No, .. x.

(N1 Regatan Crimiy
’ vl No (11K ,
(xv) Date ol release on h“: hzt:;nwu) N (x00) Date of Arvest: - Issued notice ‘
i) Unde N 04,2022 (xv1) Di , co U/SALA) Crp.Con 180827

_l ) Under Acts & Sections 144/447/14 ’ _ "'C'u|l which forwarded to court X

l\\\ \‘n'\' Name(s) ot batlers / Suretien and M-m‘l“s/.;'(t‘;/“?/.'il)(. et o

NN TEVIOL y T TOPPIon y

(xx) Status (\"\l;\‘\:"\::l.: \‘\"::":: \T":":‘;""l; reforenco: Not found at Darjora P.8 mmr/a llylu
Offendet arded / Batled by Police / Balled by Court / In Judicial Custody / Absconding / Vioetaime

sk ttu){;\‘(‘\‘)l:;"‘m/ s Nappa Bhai o Whether verified: Yes
W\ J ushand's Name 5 ar l Heur
b e Shanlar Bk (100) Date / Year of Birth: - 03.08,1992
AN ality

(\ lp‘::"‘":"' |l\.\m. Indian (vi) Passport No Yoo Date of 155uc

b “:“ . (vil) Rehglon Hinduism, T (Vi) Whether SC /5T, 4
whether verified vher (%) Address: village Chunpora, PS Barjora, District Bankura

dno X (x1) Provigsional Criminal No 2

(xi1) Regular Coominal No (1 Known) X (x11) Date of Arrest: - lssued notice /5 A1(A
{xv) Date of release on bail - 29.04,2022 (xvi) Date on whic W farwarded to ,,m,',' X
(oo Under Acts & Sections 143/447/381/323/427/500 1P o
{xvitl) Name(s) of bailers / Sureties and Address () » p

ase reference: Not found at Barjora P.5 record file.
d by Court / In Judicial Custody / Abse onding / Proclamed

JCrpCon 130427

(x1x) Previous convictions with ¢

I (xx) Status of the acc nsed - Forwarded / Batled by Police / Balle
* (Mtender
]
 SLNa.o (1) Name Prasanta Bhul L Whether veriied: - Yes. .

{11) Father's / Husband's Name Kinkar Bhub......(11) Date / Year of Birth: - 10.08.1984

{iv) Sex Male

(v) Nationality Indian (vi) PPassport No. . Yo Date of lssue

Place of Issue X (vir) Religlon Hindutsm ... Ko (VIH) Whether 5C /51 X
ps Barjora, District - Bankura

() Address: village Chunpora,

(21) Provisional Griminal No. ...«
(x1hi) Date of Arrest: Issued notice U/S 41(A) CrP.Con 13.04.22

forwarded to court I, SO

(ix) Occupation Cultivation

Whether verified no #

(x11) Regular ( viminal No (If Known) %

(xv) Date of release on bail 29.04.2022 (xvi) Date on which

{xvi1) Under Acts & Sections 143/447/34] /.'423/427/.’;()(» LP.C

re / Suretes and Address () X...

’ (xviii) Name(s) of bmle o M35
l {xix) Previous convic Hons with case reference Not found at Barjora P.S record file

(xx) Status of the accused For warded / Baled by Police / Balled by Court / In Judicial Custody / Absconding / 17coch)
. Offender
:
' SLNo.7 (1) Name Madhusudan Bhul @ Kavar. ..o _ Whether verified: . Yes.

(n)Al ather's / Husband’s Name Lt. Anupam Karar......(ili) Date / Year of Birth: - 04.10.1981
’ (iv) Sex Male. . ) P » : Dacaiifil
4 ssue
| (v) Nationality Indian o (vi) Passport NO- e e e  of Issue ‘
f )l'la( o of 1ssue X (vit) Rebgion Hinduwism ... ) SO . (viil) Whether SC /5T X
‘ Cultivation (x) Address: village Chunpora, PS Barjora, District Bankura

i) Decupation
R % (#1) Provisional Criminal No.

t arified no. Ao
i { notice U/S 41(A) Cr.P Con t3.00.22

(i) Date of Avrest: - Issucc

(x1) Regular Criminal No. (If Known) ....%..
(xv) Date of release 0N bl Z‘).04.2022‘.(xw) Date on which forwarded to court: - ... s
(xvii) Under Acts & Secnons 141/447/.’!41/32?9/42'//50(; L.p.C .
of bailers / Sureues and Address (5). s iisiveneeresss L
(o sty ase reference Not found at Barjora .5 record file
palled by Court /In Judhicial Custody / Abscondie -V

15 convictions with ¢

Previot
(xix) Pr Jorwarded / Bailed by Police /

(xx) Status of the accused
Offender
Segbitand
true kebon g
Kalyan Vet

AST ol ol
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ira



®)

FIRST INFORMATION REPORT 04985

staTariTaton of a cognizatile cnme rcooﬂod \inder uctoon !54Cr PC .atP8 .
T st H-“\t\“'t-L . Sub-Dwn . Beryers voar20? & FmNo‘Ug/.’ Date ! V42022
2. OVARE AT, o i Socnor\s "13/"""7/3"'/'9‘/5°6(||)Acl .................. ¥ ... .Sectons ..

i ACt SEVRREC, T ...Sections. .......... v, OlhorAcls&Secuons

W General Diary Reference En!ryNo 1%,
M Qccurrence of Offence Day . O °°I’°3'“~ “‘“..

.'Lf g5 Be.....
m‘oi(\)‘yﬁuljndnc..
Timo" Iy 255 4.

w

(Y ntormation Rocaived Date.. ... 170272 € 2 i s s
TR Y AR e Atthe Police Staton” 4 § eve
4 Type ofintormation : Wattan / Oral Lo Aitte.

+ Place of Occurrence : (@) Direction and Distances from P S .

\Address .. Caal Mlantag, BT ) | Undlan A, Dungaps
Wt %"n&d n.L X 'r.a.c.)m% (L an 2 Fo. v % R asiprare,. Mpviary i ("““{")

() In Case Ouside imit of this POlICE StAton, NeN the NAME OFP.S. c...uuwesswr-wwer worsrsssssssisss s S s

B CTE i d T e g L T e PN BRSO IR

ComplainVinformant:

(@YNAME ..e.oeveeeae JﬁnxmoexB

{b) Father's / Hugband's Name ... §1‘n

(c) Date/Year of Bifth .......... N 6“\-&?‘ .........................................................

(d) Nationality .. o FaRean e

(©)AGdress.... ot S-C .. EF LA, | DWAGEP %P"U ..................

Delails of Know/ Suspected/ Unknown ccusedwith(ullpam A/M?w Pl 51’0 Nowe

(Altach separate sheet, if necessary) J{o s \‘a.c‘.eh -‘) G%&LMT 3«40\) U’ IL,LLIALg

8. Reasons for delay in reporting by complaint/informarit ARLP Bhiaial
2 ..3.(;..5....‘.\8&4 V3 lL“*‘ 3

-A Premine W“W);Lflhxnc{ﬂx
l:‘,’}cw_. T, \1,> ?ti(:‘“\u‘l (L(rvl mis

......................................

<

10. Total value of Properties stolen/Involved: ..... NP Rl e s L g
Y

11. Inquestreport/U.D.: CaseNO., IFANY el

12 FIR Contents: (Altach separate sheel,ifrequired) ~ C-~< ovoaial tartiz., < lacu, <f- 40
C.cs‘«-rnhﬁme—(\' Letitel, <2 "TA@Q@ R L «H::z’g

13. Action taken: Since the above report reveals commission ofoffence(s)u/s ... 2L I AR = e D A )

registered the case and toek-up the in\fsﬁgauon | directed A—s—« 'Tc&f anl& Mowlad 6 *—
..... B%%...ESJ C,&S-a \""""L‘ i "'&& C,CV)-& to take up the msﬁgamﬂ
: ,On paint of jurisdiction. FIR read overto the complainy informant

transferred to P.S. .
admitted to be conectly recorded and a oopy given to the complaint / Informant free of cost.

o3\
Signature of the oﬂicor-lncharga. ice Station with

¢ oy Name : K wan Oone
S%MW}&%\ RANK § o2 “D‘t‘ P&\C&u’ &"3@.‘?‘&9
R

the Complainant/ Informant Number H any : SRR

Certified d'to be true

Ins r:-c“-smsg?

L.v o ! .Jl d
Dist.- Bankura




; i Date - 1103 702,
Ne spector In Charpe

Ragora Pohlice Station

Qist Bankura

- CONPLAIN ON ILLEGAL TRESSPASS, THREAT OBSTRUCTION OF RUNNING THE MMINE

0
D {R.\T!ON, THREATNING OF LIFE IN M/S TRANS DAMODAR MINING OWNED BY 1/S
RGAPUR PROJECT LINITED.

Sir

‘S: Animesh Bhattacharya 5/0 Sri Sailendra Nath Bhattacharya by Designation Sr. Security
Ctticer, The Curgapur Projects Limited, A Government of West Bengal Enterprise like to
submit that seme villagers of jamadargram, PS Barjora, Dist: Bankura, entered inside our
Transdamoadar Mining Project side on 09/03/2022 and forcibly stopped all the mining
Speration including despatch of Coal to Power Station of DPL being a public utility service
2nd threatened our Mines staff and officials of the dare consequences in case we operate

start the mining activities.
Some of the persons who have been identified are as follows:

Ashok Pal, S/o Nongar Pal, Address :Jamadargram, Barjora, Bankura

Sachhu Pal, S/o Sahadeb Pal, Address : Jamadargram, Barjora, Bankura

Buial Mondal, S/o Lt. Muruli Mondal, Address : Jamadargram, Barjora, Bankura
Aditya Bhui, Sfo Tarapada Bhui, Address :Jamadargram, Barjora, Bankura
Sanjib Das, S/o Budhan Das, Address : Jamadargram, Barjora, Bankura

in this context a complaint lodged by One Sri Sanjib Roy Chowdhury, Project in charge M/s
Transdamodar Mining Private Limited our engaged MDO is enclosed for favour of perusal

aws.

4 R etlens] oW ([-03-72 o
Thanking you, 192554 acd Alaoyag Qngevape
Yours faithfully, i Caae My- LfL{ 1 LEU a3 ’ 3 9 - ‘

L | Y T o T3 uuz (3490184 bob 1o

Sri Animesh Bhattacharya, § A TR 4

Sr.Security Officer,DPL, ' Q‘
Phone Number; 9434230713 Ka»\w ¢ o
Sq R}hm
ey £

'3“%_]

we R uug
b ]
“1 nSp(‘.Ctm"-‘l?-%l;%ge ‘

Barjora P.S.
Dist.- Bankura

Dist.- Bankura



& KANSDAMODAR MINING pvT 17p,
e ¢
]

%)

LT . n ;
Ret TI MPLOGP ‘\\?1'-’2'162

Date: - 11.03.22

\

Th

e Inspectos 'n ("‘.h'\‘
Sarjora Patice Statien

fanor | :“‘”‘.\UV.\

THROUGH TRE r\m\\‘._\rug PROJECTS UANTED, DURGAPUR

SUR: CONPLAIN ON 'LLEGAL TRESSPASS, THREAT, OBSTRUCTION OF RUNNING THE MINE
OFLRATION, THREATNING OF UFE

N M/S TRANS DAMODAR MINING OWNED 8Y M/s
CURGAPUR PROJECT LUIMITED.

Sir,

150 Sanpb Roy Chowdhury, $/0 1t Nitish Roy Chowdhur
Trans Damodar Mining Pyt ttd Of Trans B

!odgm,; @ complamn to the of

v by Designation Project In charge of
amodar Coal Mines , Barjora, Bankura do hereby
€t that a group of villagars about 25 to 30 heads of
famadargram suddenly entered inside the mine premises on 03.03.22 at abact 1000 A M
and forcibly stopped all the mimng operation whizh includes Production of coal, Despatch of

Coal 10 DPL power plant being a public utli ¥ senice, Blasting .Dewatering operation and
also threatening

fo

us of the dare conseque

nees of we attempt  ts tava the
eperating the mines

«enture of

They were called in a meeting at Administrative le.

el to settle the issue on 103 2022 at 8DO
Qffice, Barjora, but they were not participated in the said meeting. Due

to their consistent
threat the mines operation remain suspended.

Again, on 11.03 2022 the agitators attended @ meeting at around 12:30 P 13, in mine office

t TDCAY where they remain firm in their stand of suspension of the mines and
the Mine Officals and Staffs in case dve operate the mines
consequences of Life Duning

threatening

we have to face the dare
this peried they have also threatening the s

taff residing in the
residential camps of their fife if they participate in the mining

activities

Some of the persons who have been identifiad are as follows:

Ashok Pal, S o Nongar Pal, Address : Jamadargram, Barjora, Bankura

Eachhu Pal. S'o Sahadeb Pal, Address * Jamadargram, Barjora, Bankura

Cutal Monaal S/o Lt Muruli Mondal, Address ‘Jamadargram, Barjora, Bankura
tva Bhu, £ 0 Tarapada Bhui, Address - lamadargram, Barjora, Bankura
San;ib Bas, S'o Budhan Das, Address : Jamadargram, Barjora, Bankura

o
A
-

v Site Cffice
R e S

CA-12, Benga! Ambuja Camplex
VPN SERY Phase-ll, City Centre
a2x 033 2283 2509 Durgapur - 713216
E-ma  tanscamodarmin napville @gmad com

Burawan West Bengai
Tase v2-0

(3
vpcci';%chargn
Barjorapg,
Dist.- Eankura
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Ret: TOMPL/DGR/2021-22/162
(e
The mapector nChage
via Pohce Station

™A Bankury

ROUGH . THE DURGAPUR PROJECTS UANITED, DURGAPUR

< .
SUB: COMPLAIN ON ILLEGAL TRESSPASS, THREAT, OBSTRUCTION OF RUNNING THE B4

-
OPERATION, THREATNING OF LIFE IN M/S TRANS DAMODAR MINING OWRNED 3Y M
DURGAPUR PROJECT LIMITED. )

[P

Sir,

I Sri Sanjib Roy Chowdhury, S/O Lt Nitish Roy Chowdhury by Designation Proje<t = 272722 <f
Trans Damodar Mining Pvt Ltd Of Trans Damodar Coal Mines , Barjora, Bansura o2 "27EC
lodging a complain to the effect that a group of viliagers about 25 to 30 hes
Jamadargram suddenly entered inside the mine premises on 09.03.22 at about 1000 AN
and forcibly stopped all the mining operation which includes Production cf coal, 02523t
Coal to DPL power plant being a public utility service, Blasting ,Dewatering cz273127 272

alco threatening us of the dare consequences if we attempt o fake th2 .27Iu7F
operating the mines.

amnm

They were called in a meeting at Administrative level to settle the issue 01 20.3.2222
Office, Barjora, but they were not participated in the said meeting. Due to their cons:
threat the mines operation remain suspended.

Again, on 11.03.2022 the agitators attended a meeting at around 12:30 P in min2 o cs
at TDCM where they remain firm in their stand of suspension of the mines and thr2zi2” =2
the Mine Officials and Staffs in case dve operate the minas we have 12 face the dere
consequences of life. During this period they have also threatening the staff res:2
residential camps of their life if they participate in the mining actwvities.

some of the persons who have been identified are as follows:

Ashok Pal, S/o Nongar pal, Address : Jamadargram, Barjora, Bankura

gachhu Pal, S/o Sahadeb Pal, Address - Jamadargram, Barjora, Bankura

Dulal Mondal, S/oLt. Muruli Mondal, Address : Jamadargram, Barjora, 8ankura
~ditya Bhui, 5/0 Tarapada Bhui, Address : Jamadargram, Barjcra, Bankura
5anjib Das , S/o Budhan Das, Address : Jamadargram, Barjora, Bankura

re
oliice

RV GLYR Fy ] Carani Sie O
71 CA-12 Bengd Ambduid Compes

2508 Prase-il Cy Cente
2509 Durgacws - 713218
Bursass Vst St

P

Cisl.- Bankura




4 TRANSDAMODAR MINING PVT, LTD.
%, ¥

2o
Pa . ‘

I view of the above crcumstances you are requested to initiate appropriate legal action as
per the faw of the land for illegal trespass inside the mines premises, forceful stoppage of
the mines operation being a public utility service and threatening of the Mines Official and
staifs of e and resistance of their bonafide official duties.

Thanking you i

With repards
Cheqt *y C Dard y g\r)a'u—

Sanjib Roy Chowdhury Address : ,
$/0:- Lt Nitish Roy Chowdhury Mirchot_:a, S'urjya Nagar
Project In charge P.O:- Sripalli
Trans Damder Mining Put Ltd P.S:- Bardhaman
Trans Damoder Coal Mine Dist:- Purba Bardhaman
The Durgapur Projects Limited West Bengal
Barjora, Bankura PIN- 713103 :
Mob: 7001580414
3 i
]
\
Registered Office 3
3A, Ho-Chi-Minh Saran
Kolkata - 700 071 2 Stte Office .
Ph. 033 2289 2508 :
I,
Fax 033 2289 2509 Phase-Il, City

E-mail - transdamodarminingpviitd@gmal.com

Certificd tobe t

SFCCL~1 {4
Barjora P.S.
Dist.- Bankura‘
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: CHARGE SUEET/FINAL REPORT,

v 3 (Under Section 173 ¢p.p ¢
IN THicy JURT OF L. C ), SRR S50

$( M ¢ : " .
P D Bankuh? Mota vl X023, 1 1 ; SADAR COURT BANKURA
s \ * S - No. 442021 date 1170372022
-Pliah it Imrgc\i v AN S Date: .3 1/03/2022
A i adt VRO LT, Aeetion: 143/447/341/186/506
L AR T R R e et Section,
A AT & cais v St oy g e s «Section: ...,

(v uthar ACs & Section: - X
N ot ik ont-Ropon Charge Sheet / No-Gha

N X Zg . . U ICC |/
R t-\.n‘\-..\\mlm«iuqu&muuxul Charge Sheey i b f S b o
6. MR e wnwmls\w\lislﬂke—ol'-FﬂcH-Mi:ln

A Syt s o ()Rl(‘.INAL,..kﬂ'.t““%mmm' able+Civit-Naare ...
S Name, Kook & No. (iFany) of the 1O, (s) Jayanta Mandal ... ASlofl'ohcc e
9 o Nawe o Complunant 7 Inforgm X :

~ mant - Animesh Bhauacharya
(0N e’y iiusband’s Name: - $/0 Sailendranath Bhattacharya

10 1w whch the complmnmnlmlbrnmnl was informed of result: On 317032022
T Bamh ol Properties 7 Aviicles / Documents re !

covered / seized during investigation and rehed upon (sepai e fist can” b
Liached, i necessary)

‘ - - R i —_—— -

! 3 T DTN B e e T |
| SN, Fropeny Desciipn - (‘,:II'I":NL‘:IH IS Propeity | e who / where seconeratl o | $aispcsal

Register No. serzed

i,- o sk S—— = Rs) s o, i ‘—(‘

: : S S ew— e f‘_‘ 3 4 5 P - ‘_

! ; Nil

i i :
{ & i —_— ———— o

VA Nunber of accused persons charge - sheetedr™- 05 (live)

UL Number of accused persons not chargc - sheeted: -Nil
12 Panwukas of accused persons charge r sheeted: -
() Nase \shoke Paul !
() Fathed's / HusbaadsName: - S/o Nangar Paul
g ac . Yeu of Birth
() oy Vale
(v, Nooovalas tadian L
(v ntaon Hinduism
O Wactar SCOSTL. XL
Woay O panon: -
(1) Auds st -lamadargram, P.S. Barjora Dist Bankury

N Pross.onad Craninal No. ... X .

(v e ot Crnmmnal No. v, G

(x0) ae o Arrest... Shown arrest on 16/03/22 by the Ld. Court.......
(Xin) uste of release on bail: - .............. 75, CNE

(v Date oo which forwarded 1o court: -.. .. X

(3+) 1adar Aais & Sections: - 143/447/341/186/506 1.P.C......
{384 N is) and Address (es) of Suretics........... X ciiaring

(zvit)  Fievious  convictions  with  icase  reference: Bagjora P.S. Case No. 45/22  Date | 1.03.2022
1377 IS'I4‘1,447/188/353/332/337{308 I.P.C. & 9 (b) M.P.O. Act & Section 3 of PDPP. Act
(3viis Fovsmded/Batled by Police /Undeit Police custody/Balled by Court/In Judicial Custody/Absconding/Proclaimed Oftender

: (Attach separate shect, it necessary)

to be true

L

O
L
)

Dist.- Bankura
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A abas viaccused persons DOV g gy,
/ ”

"

®

<
\

4 :
PN o s N

Sheeted (suspected),

\

F . [LELIS

4

RO T

Mo of By
¥

o NSRRI NG
va Rebion

O Whaether SC/ST Lo e
P aeupation oL R
A% Bt R e e S
o Prvasional Cominal No. .
(o Saspicion Approved: Yes / No

o thonvaded?Balled by Police /g
Coan Under Aty and Sections

alled by Courvin ludicial Custody/Absconding/Proclaimed Oficnder.

[ ]

¢y Specnl remarks including

reasons lor not Chnrgc-Shccling

14 Pacticulas ul witnesses 10 be examined

. ———————

(53 (o~ o]
S‘I. N Father's 7/ Husbhand's Name Dnlc.I Yecar QCCllp&ll Addross I evidence o be ;
s of Birth | ion fpeselt o X0

jrese S i iy e Uil !
Y £ Tae e el D T 1 3 3 ;‘_7___,‘_._. s
Naw¢ o adideess ol watness, - |

' Anunest Bhauacharya 870 Nailendranath Bhatacharya Sr. Sceurity Officer. The Durgapur Project Linnicd. Governent oi
et Bengal Enterprise (Complainant) |
P Kee Dutta (57) Sro. L, Bijoy Kr. Dutta of Indpur Bangla P.S. Indpur Dist. Bankura, Sceurny-in-Change of frans ||
Dramodar Coal Mining Pyt Ligy .S, Barjora Dist. Bankura A
1. Seman Mukhajee (34 )’Cﬂfs)l S/o. Lt.: Gobordhan Mukherjec of village Pairachali P.S. Puncha Dist. Purulia, Sccunty
supenvisor of Trans Damodar Coal Minifig Pwi. Lid. I°.S. Barjora Dist. Bankura
‘ i > RS
n Sumil Mandal S/o. Lt. Pravash €h. Mandal of village Nero P.Q. Bagsuma Dhanbad Trans Damodar Coal Mining PPvi. Lid. P.S
Honora Dist. Bankura | ‘
Ve Asish Kr. Roy S/0. Sahadeb Rx')y of Plot No. 63 Kalyanpur Housing Esiate, 30 Hirapur Bardhaman 713304, Assistant Project !
Amager (TDMPL) Barjora. | ; - :
v Sandeep Kr. Sahoo Sto. Shyq‘msundnr Sahoo of Block No. 58, 08 B, Tapoban City. Near Nation Ilospital. Durgapus.
Hamunara. Bardhaman, W.B.-713212. Maintenance [n-Charge (TDMPL) Barjora.
i Dibyendu Das S/0. Dulal Nas of Khudiram Sarani, Kulti Bardhaman 713359, Assistant Manager DPL.
: ) ‘ ; ‘
A S 1. Kankan Ghosh (R.0) of Barjora P.S. Dist- Bankura. !
(AN AN U Jayanta Mondal (1.0) of Barjora P.S. Dist- Bankura
+ PEE TR ehs: B R
13 10FR s fabse mdicate action taken or proposed (o be taken U/S 182/211 IPC . ... N

16 Resali o Laboratory Analysis
17 Buel e anihe Case:

5 i i laint of one Animesh Bhattacharya S/o Sailendranath Bhatachur .
& P e £ e .03.2022 at 14:35 hours reccived a written comp ) ) ; 3
el gl Fo | hr-ILI L\a”ml ogrlo:egf Limited, Government of West Bengal Enterprise to the efiect that (i) Ashoke Paul S/o Nangar Paul (it) Butclue
S," g ()Inu::. e DurcalpllNlI wdal S/o. Lt. Muruli Mandal (iv) Aditya Bhuin Sfo. Tarapada Bhuin (v) Sanjib Das S/o. Budhan Das and others ai
oot i im) [;u.!a a I;;SI' B;:nkllra and others being assembled and entered inside the premises of “!‘msns Dauiodar Coal Mines iflegally
:'."ll"ﬁ;\j".'l“:il‘)":“.‘lflfl;',nul) ;Sm:n“::;';‘;,pem.iou including dispatch of Coal and also threatened to Mines stalls and officials with dire

alcibly s Ll < it

consequence. Over this
started Barjora S Case No. 4472022 Date 11.03.2022 U/S. 143/447/341/186/506 1.P.C has been registered

and per eodorscment | 100k

|IP LIRS
st Lo ! :
!
L
i e s AUN/piNiY i aastams s st 8 ol S
S L B s P N S

Furw.rded by Ollicer-in-Charge

Nanw _aroab Giha :
Rauk: -INSPECTOR OF POLICE

Signature of the lnvesticating Officer

D oy nded,

Submitting the Final R ot Charge Sheet
Nawe: Jayanta Mowdal

VC.BARIORA 12§
Inspector-in-charge

Barjora P.S
Dist.- Bankura

Dist.- Bankura

Rank: AS.I. of Pulice,
BARIORA P.5

B Dreuasan



cmmme mETnAnTY

-~ @

2
Contd. Col Nu- {7/

Duiing i xhivati "
& rnvesbzation of this cas b
¢. | visited
and i eaole 4 the P. s
:.: ‘ \‘l\ lf ke :\""35535 and recorded their st O, drew rough sketch map of the P.O. with indea, exammed the complinmit
>adac Court Bankurs regarding shown :::Bmem U/S 161 Cr.P.C. On 13/03/2022 | submitied a prayer before the 1.d
est of accused persons named (i) Ashoke Paul S/o Nangar Paul (1) Batchu 17!

S.-\’ \“IIIZ J\.‘l' al (”i) Dlll']l | hd l d’]r ra Il ; B 0

o < I\llal dal S/O l ruly \ ada

B l F8 1% i

o v ‘ ‘ h( : 'il ll Mu Ull ﬂndﬂl a“ (] 'l”age Janl g m s, ‘yul.i ra Dist MRS i

e R assed my pray
x-»l\ R o noed accused Adil)‘a Bl\ui“ Sio T{‘) prayer of .ShO\VH arrest. On 17/03/22 1 served notice UIS A1(A) Cr. PCupon
G Ko Sake Court Bankura vide GR.- - Tarapada Bhuin (v) Sanjib Das S/o. Budhan Das. On 29/03/22 received matl tron

. il 283720
Ld. ot on 230372022 and released on bajl 221”““ accused namely 1. Aditya Bhui 2. Sanjib Das hiave surrendered belure
: 11 on the same day y .

Uu)n.< I«|\C>ll'_’-li0ll i pt'imu aci

) . 2 3 facic charge S. 143744713 P (] c

(l) r\\!l\‘.-: P.lill \/() N‘d"ﬂcll' Pﬂ“l (“) f‘T‘IL’/[‘) l ,"/ 47/ II|IIS6/506 l C ﬁgﬂinsl il” lh > I. I R nam () Il(,(,ll*\'(l |":'\‘“”(v Haned
& Batchu Pal S/o. Sahadeb Pal (i) Dulal Mandal S/o. L.t Muiuh Mandal () Aditva e

S'o arapauda Bhain (v) Sanj :
anjib Das S/
(i : s S/0. Budhan Das and others of village Jamadargrany PSS Bargora Dot ke )

So. after consulting my superior ) g
UrS. 143447734171 86);5505‘11l '[?Ié lﬂ‘{:ill\cmb‘y submit Charge Sheet vide Barjora P.S. Charge Sheet No. 41/2022 D 317032032
Butcl.. Pal S/o. Sahadeb Pal (i.ii) Dbul ?ls;vla Idlhe F.LR. named.accused persons named (i) Ashoke Paul S/o Nangar l'gul iy
Sio. isadban Das of village Jamadaro-a' Ifrs‘ al S{o_ Lt-'MUrull Mandal (iv) Aditya Bhuin S/o. Tarapada Bhui (v) Sanjib Dis
et A neied o] el ke, Barjora Dist. Bankura in this case to face trial in open court of law
in colmn. No. :14 will prove the case during trial. All may kindly be summoned

ke complainant is being informed about the Eé'sul_l of the investigation of the case.

Submitted g 0
Doy snta O g

A.S.1. Jayanta Mandal
yarjora P.S.
Dist. Bankuia
Contd ur colun, No. 12, D,f, ’3\, ) Y ')—2—*

W22 (VS

(i) Batcau Pal Sio. Sahadeb Pal of village Jamadargram P.S. Barjora Dist. Bankura shown arrested on 16,0322
143/447/341/186/506 1.P.C) and he is involved in c¢/w. Barjora P.S. "Case No. 45/22 Date 11.03.2022 U5
147:048/149/447/1 88/353/332/337/308 LP.C. & 9 (b) M.P.O. Act & Section 3 of P.D.P.P. Act

(i) ulal Mandal Sfo. Lt Muruli Mandal of village Jamadargram P.S. Barjora Dist. Bankura shown arrested on 16/05:21
(U/S. 143/447/341/186/506 1.P.C) and he is involved in c/w. Barjora P.S. Case No. 45/22 Date 11.03.2022 Uis

277018 149,447/188/353/332/337/308 [P.C. & 9 (b) M.P.O. Act & Seclion 3 of P.D.P.P.Act

(iv) Aditya Bhuin S/o. Tarapada Bhuin of village Jamadargram P.S. Barjora Dist. Bankura has surrendered betore Ed Court
26/03. 22 .nd released on bail on the sume day. (U/S. 143/447/341/186/506 1.P.C) and he is involved in ¢/w Barjora P.S Case
No. 4572 Date 11.03.2022 uss I47/l48/149/447/l88/353/332/337/308 1LP.C. & 9 (b) M.P.O. Act & Scttivn * ot

RN Act
adargram P.S. Barjora Dist. Bankura has surrendered beloie Ld. Court o

/S, 143/447/341/186/506 1.P C) and he is involved in c/w . Bajora P.S.C o
/447/188/353/332/337/308 1.P.C. & 9 (b) MP O Act & Section * ol

(v) S bas S/o. Budhan Das of 'village Jam
20/0% 10wl released on bail on the same day. (U
No 45/22 Dawe 11.03.2022 U/S 147/148/149

PR Act

Submuted
Doyamin preladd,
AS [ Jayanta Mandy!
Bagora P.S
Dist, Bankura

W 3" %122~




57 ¢ 2 \
srioaincg] i ):]  FIRSTINFORMATION REPORT  (J490k ,
\ -«
O\ ®rs + o LD
N
TR
: “160n 0f 2 cogn zabte crime reported under section 154 Cr. P.C. AatP.Ss, |
DSt B K . SUD-OWN .. LA ZA...... PS. DATLQNG.., Yeer . 2.02.2....FIRN0.45[2.2. Date ;/ o? 2022 i
208 Sectons 142048 1Al by 2188 A53/332/33Y 308-
PRG-I i we B aCHORY ,‘i",'.’!."..!‘, 2 2] 188 DA ...k Pl Sosions A3/ 2. 1‘/‘ ,}
AR 520 Sections OlhorAcls&Secuom PDPE AT
O Geaenr Qury Relerence | Entry NO. ... ’ DR <71 - SR R e e ST Time. s(:?- (ia“f;x” ,.1.»,)..
20 cence of Ottence s Day o LR R Dale T Talo0 3 000 1 - Dt
.
S iviaamaton Recenved Date v OO0 LG R 20 22_. ...Time ..19.. 4. BALR et
GO N s T A C sy s ....AllhePohceSlauon. arjoTs
DO O AN \\mtan Oral PR o um ( vpf./)

Jee o Qccumence : (@) Direction and Distances from P.S MNOKER. ... 08100, ﬂ%ﬁ rax.

vaceress A e nrse s ef Tanws &wmvcm!xtwumf- vl wa‘d“ v "vz'f"‘rffd"'d_

Juant.slavest: "*_\.J.\mi EotexPrise,).af.. &qxjor. LS. DYk Bt ..
Ohncase ou°s=deum.toflhisPo|m S!:mon thenthe name of P.S. acé: . -«
3: N R T R A S P S P e e
Complantinformant:
vName...... Kalyan. Lrooad .. MASTR. ... A 5L of. Po&fw
A Father's /HUSDANE'S NAME ... TG A E A cevvvevcens e essuasssassocssssssssbssssssssssssssssseas st ssgsssessssssssssssees
.SYDate! Yearo!Birth... N\Jz\ehe,& ............ Hazetom s LRt e gl -
1) Natonality ........ ,.szl.«.[xn .........................................................................................................
(@)Acdress....Bagera. L. DI DO MALER ooishicsmivisoinriss s igiises st samisasiwestiond o ispeetosos o apissss
t y i A’SMJQL poed Sio U NM?—OTPM@

s X ) i @
a wfhng.\\ISuspec'edu‘Un nown/Accused with full par(cular%mu! 8lo Sahadeb Prrat @ Avcet foud £ /0 Payad

Astach separate sheet, if necessary) Pacd (G Babi Pacd £10 Mok o pasd @ Depanith Swel
& Qeascns for delayin reporting by complaint/informan QMmgz,‘inm.aJ,ngq(@,mwaw &al Sous M Mandd
is y s P L-\ A Ha pe S0 Tave Pado AR E % """")'{’ B Sfe Atedham
.mcs Au apdwndm«pam"x BETjovVE BrEE TG

...................................................

10 Toialvalue of Properties stolen/ Involved : sc‘ .....................
1+ inguestreport/U.D.:CaseNo. Ifany......... e L R A GRS ks - ;
12 FiR Contents : (Aftach separate sheet, ifrequired) The oIqn hal poeidlen (Typed) eamplaint at

i eomploircet ehieh i freaked a5 FIR T4 alched bdeve widy

1= Acuontaken: Since the above reportreveals commission of offence(s) u/s . wrlingl 1kl by 7188 1353/332)
'3?[ Q08 1 PE. and. 0(8). MO0 k. nd. 3 0F LR LL. At

areaees resssoanes sessrsssentens

reg: stered the case ot tookupmemvest:gauonld:rected 82, B ALh. 0. Nalh. af.baxjoxa. fX......

el 8l En. vcats J&LE kb2 Laoe. 10 take up the investigation
\ra'\sfe'red 1o PS.. e .. On point of jurisdiction. FIR read over to the complainV informant
admned lo be conecﬂy recorded and a copy given to the complaint/ Informant free of cost.

!
: |
¥ Signature of the officer-incharge, Pohce sxa nwnh
»2 v renacd W|M}s’ Name : Mmﬂ‘@b G .Mands.. il
Szg'\a!ur& Thumb Impression of i Rank: ‘IO(M'L‘“ ...... 6 aya‘mf’ﬁ PRI .
»z Complanant/ Informant Number N any : ...,anpcmr-m-cha!xe ......... !
: Barjora P.S. sl
Dist.- Bankura il




A

tnspecion i Charge

Rassors Police Station,

[AR A YeL4

K nais v n s KN re

Dt TTRYCT TOr registering i Cog case.
N

-

“ r‘ : \: ;\:l,‘d-v‘\x):;‘?:)ira‘“;sccli Sp'crsoni n.mn:l_v 1 /\'shul\c IT‘ml.\ o 1.¢ Nangar Paul. 2)
e g b e ém\l:l (;) [l);":m.u\xl,o :l:dé:;‘l ‘l:‘au\.tnl) If.apl Paul S‘o h..\%_}lr-.m’n Paul ) Debasish
Bt e D His g “;6 it d h nl 2 ; o Lt Muruli r\!ondal all of Vili- J.)m;:d.u:__'mn'l, P S
S it !"r:h »h-‘ u:r. articles viz 1) 07(seven) nunﬂ?ers of b(jwck stone 2) O-i(four)
o s A ;\ :‘).‘:O -'l-[;:xl ) 02(}\*0) numbers of Katari 4) 94 (four) numbers of lron
jieage .b'm £ v.uL:m; ~t‘-‘ ﬂ? ..1ck colour Bajaj Pulsar Motor Cycle bearing Reg. No. \\’p 68/\_F:‘
g 08 I it that today i.e on 11.03.2022 at 15:55 hours 1. ASI Kalyan Prasad Misra with
:“w‘“y- force vide B-:xrjom P.S C.C No. 612/22 Dtd- 11.03 2022 left for performing special law
0 ...cr:u:} at the premises of Trans Damodar Coal Mining Pvt. Ltd. under the Durgapur Project
L oeires (Government of West Bengal Enterprise) of Barjora P.S. Dist- Bankura a5 per order after
virg 3 written intimation from said Coal Mines au(l’ori['\' with 2 request for seeiing police assistance

‘s st3m transna-tation of Coal from Trans Damodar Coal Mines, Barjora to DPL for Power Plant of DPL. AL
ar Coal Mines and noticed that all the

od the official statfs of

Lsoit 10 28 howrs we reached ot the premises of Trans Damod
werk of Coal Mines inciuding transportation has been stopped. On being ask

Coul Nines stated that some villagers of Jamadargram under Barjora P.S torcibly
i tation of DPL being a public

oneration including transportation of Coal o Power St

i the intervention of Pofice, authonities of said Coal Ming started the
iHagers of Jamadargram
s of 1rans Damodar Coal

rans  Damodar

wed all e e

orvooe, Therealler,
Adter 4 short time of transportation, suddenty 30/35 v

rosnortatien of Coal

i, rror rod and deadly weapons entered inside the premise

peose amied Wit
Nne Hlegatly and was about to stop the Mining activity including transporiation. Police tried to
throwning black stones

scome furious and assaulted Police and also started
sting Police with ged one Police vehicle. When they throwing
srones targeting police arthat time few people of Trans Damodar coal mines were present there. Some

cconne! received injuries over their bodies. As such the mob blocked the on duty Police
nnsl from discharging their Govt. duty. Next time, other senior officers along with force reached at
.o spor and with their active participation situation was normalized. Within this period most of the
; v, Al the injured Police personnel were medically treated. Finally the above noted

convince them tut the)
2 view to cause injuries and dama

¢venders fled andd
(ooused persens were arrested from the spot and seized black stones, iron rods, latin. Katari etc. after
4y a3 proper seizure list duty signed by the witnesses as well as accused persons. On interrogation they
siated St ‘one Adina Bhui So Tarapada Bhui and Sanjib Das S0 Budhan Das both of village
s sargram, PS Bafiera, Dist Bankura and others were also involved in this incident.
T e*:"cr.:. ] am praying o your cood seif thata specific case under proper section of faw mn).kindiy be
eistered against the above notwed arrested accused persons and 20/25 othars and acranged its regular
% b P Ao, ,
g nllogure. -
Qgizure List.
i} \lemos of Arrest :
: Resedved on 11:03:22 155y Fm o
ard §jathed gmjmp_(me ne. {ﬁ}'ours faithfully P :
Lefaz or},.;.o;igz u//s:wlmslp/ws{ e |om i moggﬂ
- zloo2 y31188/333 32/333/3085°C alyan Prasad Misra
- “/ca}"a 5 all{(z),MPO MJ““PDPPA“"— A. S| of Police
Barjora £'5
i (> 322
l,n:ﬂpc

/Insn:cter-in-:..... g
Saioen B

et

J

ol O ¥ R AR

[ -




CHARGE SHEET FINAL REPORT
(Under Section 173 Cr. P.C)

N
Y’RECOURTOFL& GlIUlUDIGALIAGSHuTE.SADARCOU"BANKUM
- Samiura 7S - Barjora ¥
~“r_“ *
Report N

- "Charge Sheet No___ 4822 3

_FIR No 45/22 Dated: 11.03.2022
A apg

— 3 Date- 29042022

2 A - Sechon - 147/148/149/447/188/353/332/337/308
N T NPQ - Section

(M)Aa___popp_ R W
() Other Acs & Secton - X I I

¢ ’\NN‘M MMMMMM
) ww Charge Sheet

S R S e S

& M 3 J N . =

iy ¥ Charpe Sheetdngaa SNeoplementary . Origimal

l’u‘sex':hf;aDiﬁ:K-ar!_hthRak\SJofM'e.BlrmP&m‘B’°m
\: ‘matm [=formant- AST Kalyan Prased Misra of Barjora PS. Dist Bankura
DFather's Susdand s Name - Lt Kiriti Bhusan Misra

Dot o Properdes  Arddes  Documenss recoversd | ssized dunng investigation and relied upon (separate st can’ be
Arached ¥ necsssary)

w

O

- BN
s o . e P Property From who / where
No Froperty Descripton \a_',:;“: Register Recovered or seized Depesal
- - i .\’\-“
- - 3 < S 6
1 1} Qme bamboe stk leagth approx 45 & T4/22  On 11032022 AS!I Kalyan = SL no. {wi) as per order
2} Oe= wo= rod lemgth approx S feet Prasad Mista seized the ofLd Courtreturmed to
=) 07 peeces of Nack stome in different sxde noted artdes from the  the accused  Bachhu
shape. PQ Pal
:\\ :.: :m*a:—thnx\\v*m Disposal order may
vj G5 peeces of won rod kindly be passed after
wn) 02 peces of wooden butr fitted tmal of the case.
ke
vu) (Ove black olour Baa Pulsar
m/ovcle beanag oo WBSSAF4313

11 B Namber of accused persoes not charge - sheeted: -Nal
12 Partodiars of aocosed persons charge - sheeted: -
(Us= separate sheet for sach accusad)
UNa I Name  AshokePaul

U‘\"}Sﬂ e

) m—», _ Imdiam (W) PassportNo  _x_

Place of Issue
(ox] Ocoupates - -
Whecher venfied 0. .
{xs) Regutar Cnoacnal No. (If Xnown) - x
:“}w;{v&&czm'

X

1

{xwd) Under Acts & Secuons
(m\ms}dw Wﬂmgs}_~ .
(m}mmm&mm NA
(1) Seatws of the accused -

147/148/149/447/188/353/332/337/308

A Ngmher of aocused persons charge - shexted: - 08 (Eigirt)

—_ Whether venfied: -__Yes_ . __
() Father's / Husdand's Name - Lt Nangar Paul_ __(w) Date / Yearof Birth: - 40 years_.

e — Date of Issue

—{vu) Relgpon Hmdwsm . __X_____ (va) Whether SC /ST_.__X_.__
_{x) Address -Village: - jamadargram, PS Barjora, Dist Bankura
X {x) Pronssonal Cnminal N __x_

~ (xam) Date of Arrest - arrested on 11.03.2022
X (wn) Date o wiich forwarded to court: - Forwarded before Ld. Court on

IPC& 9 (b) MPO Act & 3 of PDPP Act.

/ Bashed by Polxce / Baded by Court / Ia fudiial Custody / Absconding / Proctaimed Offender:



2===vtculars of accused persons not Charge Sheeteq

(suspect):

(separate sheet for each suspect)

SINO. « ooy () Name .o 3
() Fathev‘@/ Husband's Name .....
(i1i) Date / Year of Birth

e, (V) Sex Lox. .,
(vi) ?aSSpgrt NO. oo X Datte of Issue .. ...... RO
(vin) Religion ...... (viii) Whether SC/ST.
) Address .........x. e e s
Whether verified .. x isi :
! ve R s mensvssasd s i bms Provis imi
e, e N - (%) Provisional Criminal No. .....X........ ...

(xiit) Status of the accused (suspiect) : Bailed by Police / Bailed by Court / in Judicial Custody / Not arrested ......... .x .....

(xiv) Under/l;mra’ﬁd Sections ... ..x....
(\\')/Any Special remarks including reasons for not charge shéeting:
14 ‘P“'d‘l‘!|_C_l_l!§l‘§p_{\y_i!]\9§$9$ to be examined:

| . Type of
SLo| N Father's / e | . evidence to
| No. | Name Husband's Year of Occupation Address be
\ | .
L Name Birth tendered
[ = 5=
R BN S 3 4 5 6 7_
I 1 ASI Kalyan Prasad Lt. Kiriti Bhusan - West Bengal Police Of Barjora P.S, Dist Complaina
| Misra Misra Bankura nt
1 2 T Nisith Kumar Lt Sachi Dulal Service Advisor Security, Witness
| Mukhopadhyay Mukhopadhyay Durgapur project
: ‘ Limited, Durgapur-1,
| SDIST, Paschim
iL ‘ Bardhaman
! - ———
| Prabir Kumar Dutta | Lt. Bijoy Kumar 57 Yrs Security in charge of | of Bangla, P.S Indpur, Seizure
[ 3 | Dutta Trans Damodar Coal Dist Bankura witness
| | Mines, Barjora
1 Suman Mukherjee Lt. Gobardhan 34Yrs | Security supervisor of village+ P.O Seizure
i 4 | Mukherjee of Trans Damodar Pairachali, P.S Punch, witness
{ | Coal Mines, Barjora Dist Purulia
i [ Suman Gayen Lt. Tribhanga 21Yrs Service vill- Jabla, P.O Witness
| 5 | Gayen Pratappur, P.S
{ ! Taldangra, Dist Bankura
| Dr. Rupam Singh Doctor Medical Officer of Medical
| | Barjora Super Speciality Officer
6 | Hospital), P.S Barjora,
; Dist Bankura
| i Dr. Chandan Kumar - L Doctor Medical Officer of Medical
‘ | Shill Barjora Super Speciality Officer
| 7 Hospital), P.S Barjora,
[ | Dist Bankura
‘ Dr. Samidh Suddha = - Doctor Medical Officer of Medical
’ { Dite Barjora Super Speciality Officer
| 8 j Hospital), P.S Barjora,
i [ Dist Bankura
{ €/1277 Sunil Tudu - - West Bengal Police Of Barjora P.S, Dist Seizure
| 9 | Bankura witness
15. If FRis false, indicate action taken or proposed to be taken U/§(182/211 | SRS
16.  Result of Laboratory JANAIYSIS . ccewwmsmmscesssssmmsssmsoss sty st st sttt

; ¥ i f the Case is already noted in F.I.R i
eparate sheet, if necessary):-The brief fact o y in F.LR. On the basis of

1h7‘ B?ef F(act;fn:l;:a?:[se (:fdd zofnplaina"“- started Barjora PS case No. 45/22 dated 11.03.2022

the ourt

U/s uys
147/143/149/447/188/353/332/337/308 1.P.C and 9 (b) MPO Act & 3 of PDPP Act and endorsed to me for its investigation.

DESPALCRED BL. ...ocosvsirrrssssesssassssees s

Signatyre of the Investigation Officer
Forwarded by Inspectoy-in-Charge b(kl'n e hlk\w\.g\ g[(HL;

Submitting the Final Report / Char,
o g¢ Sheet
L ®{-0% 24 Name:-Dilip Kumar Nath
Name:- ARNAB GUHA Rank: - S.1 of police,

Rank -INSPECTOR OF POLICE, Barjora P.S, Bankura

1/C BARJORA P.S. Baled 9. ¢ L
Inspector-in-charge

Barjora P.S.

et - a Ceriified
Dusﬁ. Bankur Wﬂr



=3 Col No- 17 —

puring investigation visited the P.0 as show

: . : n by the complai

<amined avajlable witne: . plainant, drew rough sk )

€ are$ sses and recorded their statement U/S 161 Cr.p.C Dg Sketch map of the P.0 with its index. Then

persons assembled at Trans Damodar Coal mines and wrongfully -F+L. DUring investigation it revealed that the accused
€

ny heed and throwing bri :
ae:sonals o i dg h!CkS bat 3nld assaulted the Police personals by bamboo Lathi, i .
p . injured. Then arrest six éccused persons from the mob and others fled e AR Pk STone olics
Also seized one motor cycle bearing registration no. WB68AF/4313 from the P 0 'rhe away. Later they disclosed their identity.
before Ld. Court under proper police escort along with all relevant p > Then forwarded the arrested accused persons

i apers. C ini i
respect of injured Police staff and the employs of Trans Damodar Coa p ollect injury report from Barjora SSH, Bankura in

| mines Lat i
returned to F.I.R named accused Bachhu Pal. Several date and time raid was co:;::t:’;"[;";der v td- T it
rrest the rest F.I.R named accused

Aditya Bhui and Sanjib Das but to no good.

Thus, a prima facie charge U/S 147/148/149/447/188/353/332/337/

308 L.p.C
been egtabhshed against F.I.R named accused persons i) Ashoke Paul ii) Bachhu apr;il‘)“g))AnPOPAct‘ el ey by
Sukul vi) Dulal Mondal vii) Aditya Bhui and vii) Sanjib Das all of village Jamadargram, P.§ Barjo':a S‘:Stl;]a:‘f‘?;;zutlh‘ils) gestzsnsh

1 brought this Case to my 1/C, on gone through the Case docket who pl y
of this Case. So | took up this Case for disposag]. pleased to enough and directed me to submit Charge sheet

So, in persuasion to the opinion of my superior | am submitting C.S vide Barjora P
147/148/149/447/188/353/332/337,/308 I.P.C and 9 (b) MPO Act & 3 of PDPP A agjncs'zs pf;:ﬁi; Z?ci?é?biﬁjng/is)
Ashoke Paul S/o Lt. Nangar Paul ii) Bachhu Paul S/o Sahadeb Paul iii) Arup Paul S/o Pagal Paul iv) Bapi Paul S/0 Magaram Paul
v). cha;nsh Sukul @ Manasa S/o0 Kajal Sukul vi) Dulal Mondal S/o Lt. Muruli Mondal vii) Aditya Bhui S/o Tarapada Bhui and
viii) Sanjib Das S/o Budhan Das all of village Jamadargram, P.S Barjora, Dist Bankura to face the trial in the open Court of law
Further I pray before your kind honour that issued notice or W/A against F.L.R named accused Aditya Bhui and Saniiﬁ
Das to compel them surrendered before Ld. Court or Police.

_ All witness as noted in column no. 14 may kindly be summoned through their proper channel to prove the case at the
time of trial.
Result of the investigation is being informed to the Complainant.

Contd. Col. No. 12
SINo. ......2 Name: .............Bachhu Paul..........c.cccceccnn. Whether verified: -.....Yes......
(i) Father’s / Husband’s Name: - _.Sahadeb Paul........(iii) Date / Year of Birth: - .....31 years...
(iv) Sex: - oo Malenns
(v) Nationality ..........- Indian.........cccooveees (vi) Passport No. ......... Xevoooromemeenimeceions Date of Issue
Place of Issue ............ Ko onenesiisiiess (vii) Religion Hinduism..........X.coocovceu (viii) Whether SC /ST.....X......
(ix) Occupation: - ......... Cultivation......... (x) Address: -Village: - Jamadargram, P.S Barjora, Dist Bankura
Whether verified no. ............ Keerreremrees (xi) Provisional Criminal No. .....X......

(xii) Regular Criminal No. (If Known) ... X...... (xiii) Date of Arrest: - arrested on 11.03.2022
(xv) Date of release on bail: -...X ...... (xvi) Date on which forwarded to court: - Forwarded before Ld. Courton

12.03.2022.
(xvii;)Under Acts & Sections ... 147/148/149/447/188/353/332/337/308 1PC & 9 (b) MPO Act & 3 of PDPP Act.
(xviii) Name(s) of bailers / Sureties and Address (). [STTUTTUITUD GO RS R

(xix) Previous convictions with case reference: NA.

l(:):’xr)é:‘t:esdo;tg:ﬂaecc;:lll);eg;hce / Bailed by Court / In Judicial Custody / Absconding / Proclaimed Offender: ..............

Whether verified: -.aYes.

: oArup Pauloes ..
SI N(o'.')‘-E;ih:x?'l:;-ﬁ‘z;s"l;and's mee: - ......pagal Paul....... (ii1) Date / Year of Birth: - ......31 years...
ii
(iv) Sex: - oocurseneen Male....ooooooeee [ i— . _ e oflssue
ot A ln:lal.l‘...‘.'...-.V...'..'(-\./.i.i-)“Religion Hinduism.....cceoec ) SO (viii) Whether_SC /STx
Pl o Cultwatnon[x) Address: -Village: - Jamadargram, P.S Barjora, Dist Bankura

(ix) Occupation: - d i«

Whether verified NO. coooeooerZe o
(xii) Regular Criminal No.A(If KRown) .o.Xowwees (xiii)
(xv) Date of release on bail: --.-

12.03.2022. 447/188/
) ions ... 147/148/149/
(xvil) Under Acts & SeCE 20 es and Address (8)----

ilers Sureti
(xviii) Name(s) oftaf’s /with case reference: NA.

i visional Criminal NO. .....Xeueeu
) pr Date of Arrest: - arrested on 11.03.2022

hich forwarded to court: - Forwarded before Ld. Courton

353/332/337/308 IPC & 9 (b) MPO Act & 3 of PDPP Act.

(xix) Previous convictions ——

(xx) Status of the accused:- Bailed by Court /In judicial Custody / Absconding / Proclai R

Forwarded / Bailed by police / ) -
e



P
’ 7
=

SINo. ...... 4 . i
E)li) ot 7Hu5bandia§;;:ul ....... Maam Whether verified: -......Yes......
(iv) Sex: - wovveeecen ‘viagaram Paul.......(iii) Date / Year of Birth: - .23 years
Nat li :
(V)Placleog?;st:ue X 2 (V}) Passport No. ........X............. Date of |
i c“m” (vii) Religion Hinduism......... X...... (\;i.i.i.)‘;Vhetizr Sséug'l’
e s veriﬁe(lj“r.\”o a lon.........(x) Address: -Village: - Jamadargram, P.S Bario /nx
(xi1) Regular Criminal NO(Ifo """""" (xi) Provisional Criminal No. .....x..... N
(xv) Date of release on bail-..x (o< Uil Date of Arrest; - arrested on 11.03.2022
12.03.2022. Pk (xv1) Date on which forwarded to -
court: - Forwarded before Ld. Court on

(X ll) Under Acts & Sections ct 8

(xix) Previous convictions with case paferoes )i Ko s
(xx) Status of the accused:- l

Forward i : .
ed / Bailed by Police / Bailed by Court / In Judicial Custody / Absconding / Proclaimed Offender: ..............

Sl Ng.il.;;ihNa'mjzﬁ....g ..... .ciDebasish Sukul @ Mansa...........cee. Whether verified: -.....Yes
er's / Husband's Name: - .......Kajal Sukul........(iii irth: -
(iv) Sex: - ..........Male.........ccou... ' PUESSIRSERRSE = 20 years..
v) ;anonahty (vi) Passport No. ......... . O Date of Issue
ace of l;sue ............ Kissusssssssanses (vii) Religion Hinduism............ ) G- (viii) Whether SC /ST.....X.......
(1x) Occupation: e factory worker-......... (x) Address: -Village: - Jamadargram, P.S Barjora, Dist Bankura
Whether verified no. ............ > U, (xi) Provisional Criminal No. .....x......

(xii) Regular Criminal No. (1f Known) ......X...... (xiii} Date of Arrest: - arrested on 11.03.2022
(xv) Date of release on bail: -...X ...... (xvi) Date on which forwarded to court: - Forwarded before Ld. Courton

12.03.2022.
(xvii) Under Acts & Sections ... 147/148/149/447/188/353/332/337/308 IPC & 9 (b) MPO Act & 3 of PDPP Act.
(xviii) Name(s) of bailers / Sureties and Address (S).mcmmsssimsssrisreeeenens 5, R

(xix) Previous convictions with case reference: NA.
(xx) Status of the accused:-
Forwarded / Bailed by Police / Bailed by Court / In Judicial Custody / Absconding / Proclaimed Offender: ...............

Sl No. ......6 Name: ..o Dulal Mondal.......ccooeinenees Whether verified: -.....Yes.......
(ii) Father’s / Husband's Name: - .......Lt. Muruli Mondal........ (iii) Date / Year of Birth: - .....38 years...
(iv) Sex: - vuweurien Male......c.cocomnens
(v) Nationality ........... INdi@n.....ooooormerenerees (Vi) PASSPOTENO. covvvieeXorrsiieevemines Date of Issue
Place Of ISSUE ..covveeXowemnucumnneeens (vii) Religion Hinduism............ ) SH (viii) Whether SC /ST......X......
(ix) Occupation: - .....--- Cultivation......... (x) Address: -Village: - Jamadargram, P.S Barjora, Dist Bankura

Xooareeron (xi) Provisional Criminal No. .....X......
+vus X (xiii) Date of Arrest: - arrested on 11.03.2022
(xvi) Date on which forwarded to court: - Forwarded before Ld. Court on

Whether verified no. ............
(xii) Regular Criminal No. (1f Known)
(xv) Date of release on bail: -...X w..e:

12.03.2022.
(xvii) Under Acts & Sections ... 147/148/149/4
f bailers / Sureties and AdAress () -wvvermesmmmssessssssssssssssssesseseienees

(xviii) Name(s) 0 . :
(xix) Previous convictions with case reference: NA.

E:xx) S;art‘;xes;;tgaei;%cl:;g;“ce / Bailed by Court / In Judicial Custody / Absconding / Proclaimed Offender: ...............
orw.

47/188/353/332/337/308 IPC & 9 (b) MPO Act & 3 of PDPP Act.
) G RRRPORTRR

i i her verified: -.....YesS......

e Adityd BRUL e Whether v -

= N(o‘.i)”i-‘.;Zh:ra'l:;riusband's Name: - ......Tarapada Bhui.......(iii) Date / Year of Birth: - ....X...
1

() Sex- = (vi) PasspOrt NO. v Kerusmrst Date of Issue

v Nam“?],"y N I ) Religion Hinduism.....coXo. (vi) wn:;it;ira sacn{(sl:rrax
Pt . Ko (x) Address: -Village: Jamadargram, P.§ Barjora,

(ix) Occupanon.'r.;&.r,l_;) .......... I (xi) provisional Criminal .Nob.l...t..;.!xr.;'.‘;ted

Whether veritie® &8 = o Xew (xiii) Date of Arrest: - Not arrestec
(il Regular Catminal 5. (xvi) Dateon which forwarded to court: - veeeXewnnr

b Orreleai:g ) baurs-'m14'5']148/149/447/183/353/332/337/3)?8 {PC & 9 (b) MPO Act & 3 of PDPP Act.
xv" Under ACts ed'on ..“ ......,..........-..............,..‘.....,.,. -.n:---u.---a-u-.--u---'..............
(XVi(ii) NZime(s) of bailers / Sgretxes and Address (5)
(xix) Previous convictions with case re
(xx) Status of the accuse
Forwarded / Bailed by P

ference: NA.
- ding / Proclaimed Offender: ............

olice / Bailed by Court /In judicial Custody / Abscon

s tfrue

AT

- y
“J .

ankura i



?

SI No. .....8 Name: ...

(n) Father’s / Husband's Name:

(w)Sex:- .. ... Male. .

(v) Nationahty ..

Place of Issue . .

(1x) Occupation -

Whether verified no .. .
(xu) Regular Crivvinal No (1 Known
(xv) Date of release on bail: - X
(xvii) Under Acts & Sections .

(xvin) Name(s) of baile

-SanjibDas. .. Whether verified: -.....Yes.......
Budhan Das........ (1) Date / Year of Birth: - ... X...
Indian.. -(vi) Passport No. ......... SO Date of Issue
o (vil) Religion Hinduism........... b, SRR (viti) Whether SC /ST......X......
X (x) Address: -Village: - Jamadargram, P.S Barjora, Dist Bankura
+Xeow (x1) Provisional Criminal No. ... Xerenr

(xx) Status of the accused:-

Forwarded / Bailed by Police / Bailed by Court / In Judicial Custody / Absconding / Proclaimed Offender:

147/1¢B/149/447
'S / Sureties and Address (s)
(xix) Previous convictions with case reference: NA.

&9

1) ... X..oo.. (xin) Date of Arrest: - Not arrested

X ...... (Xvi) Date on which forwarded to court: - .....X.....
/188/353/332/337/308 IPC & 9 (b) MPO Act & 3 of PDPP Act.
............................................. Xusonsasssnamssmsnsvaivssmeie

Caontd. Col. No. 14
[ | S Type of
g Father's / Date / evidence to
8 Name Husband's Year of Occupation Address be
| No Name Birth tendered
—— 3 7
{1 2 3 4 5 - - 2 Seizure
"0 | C/808 Chittaranjan s ’ West Bengal Police | OF Bag’;’,:ﬁ:;f' ot witness
Roy : i i Seizure
West Bengal Police Of Barjora P.S, Dist 4
11 C/Nl:;r):llal Ch. Bankura vsvn_mesz
— 4 Bar : ; S, Dist eizur
12 | NVF/0138 Bhaskar ’ Hiesk Reugal Pobee o Ba;::;:rg o witness
Mahato » jora P.S, Dist Seizure
13 NVF/018$ Mninal West Bengal Police of Bagl:;:: r: is Nt
L Singh | Police Of Barjora P.S, Dist Injured
14 | C/1759 Kajal Rana - . West Bengal Poli e —
- West Bengal Police Of Barjora P.S, Dist Injure:
15 PLst Sreeparna . ) Bankura 3
Kundy E West Bengal Police Of Barjora P.S, Dist Injure
| 16 LC/1894 Chandra . Bankura
3 Pandey West Bengal Police Of Barjora P.S, Dist Injured
7 LC/1535 Soma ) Bankura
t ! Mondal . West Bengal Police Of Barjora P.S, Dist Injured
‘ LC/1440 Afsara Bankura
'_18 Khatun o West Bengal Police Of Barjora P.S, Dist Injured
{ NVF/0661 st Bankura
19 Mondal
| 3 s West Bengal Police Of Barjora P.S, Dist Injured
i CVF Santanu Pandey Bankura
| 20 | : :
—_— West Bengal Police Barjora P.S, Dist R.O
i S.1' Madhab Ch. Nandi . Bankura__ |
2 - ——— West Bengal Police Barjora P.S, Dist 1.0
[ 27 | St Dilip Kumar Nath - Bankura

R -

frue

ankura

——— ]

ubmitted .
5'&5 € locor Nety
Dilip Kumar Nawn>® @al'ty

S.L.of Police

Barjora P.S, Dist- Bankura

Date 29.04.2022



BEFORE THE HONBLE
NATIONAL GREEN TRIBUNAL,
EASTERN ZONE BENCH,
KOLKATA

ORIGINAL APPLICATION
NO.04/2025/EZ

In The Matter of:
Budhan Maji
... Applicant

Versus
The State of West Bengal & Ors.

. Respondent(s)

SCOUNTER AFFIDAVIT ON
BEHALF OF THE RESPONDENT
NUMBER 11, THE INSPECTOR-
IN-CHARGE, BARJORA POLICE

STATION, DISTRICT BANKURA

SIBOJYOTI CHAKRABARTI
Advocate
For The State of West Bengal

Email:subho.advocate@gemail.com

(M): 9007035534,

b
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